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the rural areas. The work is pro-
gressing and the staff will also be 
increastod. 

ShrIma'ti Savitry Nigam: May r 
know what ,;pecial measures have 
been taken by the Government to 
popularise this rural insurance in 
the vilIaee areas and whether some 
rural agents are be!ng trained in 
the insurance technique or not? 

Shri II. R. Bhapt: The LIC has 
started with a pilot scheme. 

Mr. Speakei': A new scheme has 
been started and the statement gives 
the aeents who would be appointed 

• for that scheme. 

Shri B. R. Bbapt: Thepanchayat 
\.n& the branch post offices will be 
the agents. 
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Shri SareJltlranth Dwived.y May I 
know what is -the percentage of total 
business in the urban and the rural 
areas? 

Shri B. B.. Bhapt: The scheme 
has just been started, and b)le hon. 
Members' should wait for some time 
before the results can be given. 

Shrl S1IJ'eIldranath Dwived.y: What 
I wanted to know was wihether there 
is any break-up of the urban and 
rural business done so far. 

Shri B. R. Bhacat: I want a sepa-
rate notice for that. 

Mr. Speaker: I presumed that he 
nad not got the figures. 

Shri Maheswar Naik: May I know 
whether it is a fact· that the risk 
mvolved is accepted only when the 
money is received at the central 
o.III.ce and not in the branch offices; 

if so, for expansion of LIC's business 
in the rural areas, may I know whe-
ther it is not possible to accept the 
risk as soon as the money is deposit-
ed in the rural branch offices? 

The Minister of Finance (Shri 
MOrarji Desai) The scheme is 
very simple. It has been simplified 
'for this very p~se. The whole 
group incIudil1;g lIhe medical doctor 
and others goes to the villages, ··there-
a person is examined and nothing: 
else is required afterwards. As soon 
as he makes the payment the policy 
is issued. So, there is no question 
of any difficulty in that matter. 

Mr. Speaker: One han. Member 
has written to me that in spite of my 
taking .. resolve with the consent of" 
the hon. Members that we should 
cover more questions, the same-
number of supplementaries are being-
allowed and we are not making any 
propess. 

SUper!IODie Jet Aircraft 

+. 
*S9I.J Shri Subodh Bausda: 

L Shri S. C. Saman'ta: 

Will the Minister of DefellClI be 
pleased to state: 

(a) whether any further develop.-
ment has been made of the first 
Prototype of the Supersonic jet air-
craft designed and developed by. 
Hindustan Aircraft Ltd.; 

(b if so, the nature at -development 
made; and 

(c) when it is expEicted to be fully 
developed for commercial manufac-
ture? 

The Minister of State in flhe Minis-
try of Defence (Shrt Raghuramaiahh 
(a) and (b). Progressive develop-
ment of ,this successful aircraft is 
being carried out. 

(c) Simultaneously with such 
development the aircraft production la 
being progressed as planned. 
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Shri Subodh BaDSda: May I know 
whether it has been able to increase 
the speed of this aircraft 

Sbri Bq-huramaiah: On the 26th 
.~pril this aircraft crossed the sound 
barrier. 

Shri SubCJdh 1IaD5cla: My question 
was wheflher it has been able to in-
crease the speed of the aircraft. 

Shri Bq-huramaiah: That is the 
maximum speed contemplated at the 
moment. 

Shri S. C. Samanta: May I know 
whether any foreign expert's help 
was taken for designing this type of 
supersonic jet? 

Shri Ral'huramaiab: A team of 
German experts have been employed 
on this. 

Shri Nath Pal: Is it a faQI: that 
pending the completiDn of the 
developmenJt of this plane, Gover.n-
ment are ~ontemp1ating purchasing 
jet airc1'att from the Soviet Union? 

. Mr. Speaker: That would be quite 
a different thing altogether. 

Shri Nath Pai: May I submit that 
this aeroplane was to be fitted w~th 
MIG engines from the Soviet Union 
bu:t now it transpires that the frames 
tnat have been manufactured at 
Boangalore are too light and as a 
.result-this is a directly related 
matter-it is peing suggested that we 
should purc.ha.se some planes from the 
Soviet Union? So, flhis arises out of 
the main question. 

Shri Bq-huramaiah: Sir, as you 
have rightly po;"'ted out here we are 
dealing wiJth the developmental work 
of HF 24. What other planes Gov-
ernment of India would require or 
consider purchasing, I submit, would 
be a separate question. 

Sbri Natb. Pai: Then may I know ... 

Mr. Speaker: I will come to him 
again. Now Shri p. K. Deo. 

Shri P. K. »eo: My question haa 
already been covered. 

Mr. Speaker: Then Shri Nath Pai. 

Shri Nath Pai: Is it a fact that 
these very planes which we are 
trying to develop at Ba.ngalore were 
to be fitted with Soviet MIG engines 
but it now transpires that MIG 
engines are too heavy for the frames 
of these planes·? 

Shri Radtura.maiaJl: These plan .. s 
are to be fitted with Orpheus en-
gines. 

Sbri Indrajit Gupta: May I know 
whether it is a fact that after hav:' 
ing fitted the Orpheus engines t~ 

Our aircraft it was found that HF 
24 cannot regularly maintain sl/per-
sonic speeds and it has actuallY 
proved td be subsonic? 

SIIri Baghuramaiah: have al-
ready said that it is in development-
al stage. 

Shri Bari Vishnu Kamath: Is there 
any truth in the press reports to the 
effect that this Indian-designed super-
sonic jet is not likely to go into full 
production for another two or three 
years and, if so, what arrangement 
is the Government making for equip-
ping our Air Force with the required 
type of aircraft? 

Sbri Bq-huramalah: Government 
are always conscioUs of the time fac_ 
tor involved and the steps they will 
take will depend ~n the circumstan-
ces that arise from time to time. 

Sbri Bari VisbDu Kamath: I could 
not get the last part of the answer. 

Shrl Ral'huramaiah: The steps that 
Government wilt take will depend on 
the circumstances that arise from 
time to time. 

Shri Bari Vishnu Kamath: My 
question has. not been fully answered. 
What arrangements are they making 
to equip our Air Force with the 
necessary type of aircraft until our 
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factory goes into full production? 
That is my question. 

Shri Bacharam&iah: This question 
("elates to a particular type of air-
craft. If the question is what other 
planes the Government of India are 
contemplating, that would be an en-
tirely different subject and a very 
wide subject too. ' 

Shri Bari Vishnu J[amath: Sir, on 
a point of order. The question re-
ll!,es to supersonic jets and the Min-
ister admitted that it is a developing 
aircraft. My question was: SO long 
as it does not go into full production, 
what arrangements are the Govern-
ment making for equipping our Air 
force with the necessary type of air-
craft? 

MI'! Speaker: '!'he hon. Member 
wants to enquire about the other ar-
rangements that the Government 
might be making. His question is 
whether any other arrangements are 
being made until this is developed. 
The hon. Minister says, and I agree 
with him in this respect, that the 
particular question here is the pro-
gress of the development made so 
far, as far as this factory and this 
particular prototype are ~oncerned. 
Next question. 

Shri Hari Vishnu Kamath: It is not 
Irrelevant at all. It is a collateral 
question. 

Mr. Speaker: I have held it is a 
different question. I am sorry. Next 
question. • 

Shri Hari Vishnu Kamath: We 
are helpless in yOur hands. 

Mr. Speaker: That is the only trou-
ble. 

Confirmation of Civilian Defence 
Employees 

*694. Shri S. M. Banerjee: Will .the 
Minister of Defence be pleased to 
&tate: 

(a) whether it is a fact that orders 
for 80 per cent permanency in respect 
of civilian non-industrial and indus-

trial employees in Defence have not 
yet been actually implemented; 

(,b) if so, the reasons for this delay; 

(c) the steps taken by Government 
in the matter? 

The MInister of state In the Minis-
try of Defence (Shrl Barhuramaiah): 
.(a) to (c). The orders regarding 80 per 
eent permanency in respect of civilian 
non-industrial and industrial em-
ployees are being implemented by the 
Defence Establi9hments. The deci-
sions in these cases have to be taken 
in consultation with the Finance & 
Audit authorities concerned. 

• Instructionss have been issued for 
expediting the complete implementa-
tion of these orders. 

Shri S. M. BaDerjee I want to know 
whether Government have been able 
to take a decision regarding imple-
menting these orders for 80 per cent 
permanency to industrial and non-in-
dustrial civilian employees in the 
case of civilian employees in the Air 
Force also who are working in lieu 
of Airmen? 

• Shri Raghuramaiah: The existing 
orders do not cover units and estab-
lishments raised after 1956, like, the 
Headquarters Maintenance Command, 
IAF, and the expansion caused due to 
the recent re-organisation IOf the 
Corps of EME Field Units and posts 
sanctioned for specific proj ects. 

Shri S. M. BaDerjee: May I know 
whether these orders are being im-
plemented in alI those establishments 
whiCh were in existence before 1956? 

Shl'i Raghurama.iah: '11hey cover 
specifically Ordnance Depots in the 
AOC, EME Workshops in the COI1)S 
of EME, Ordnance Factories, TDEs, 
Engineer Stores Depots and Engineer 
Works in the MES, IN Dockyard in 
the Navy, BROs in the Air Force and 
similar other industrial establish-
ments which employ a bulk of civil-
ian employees both industrial and 
non-industrial. 




